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Allocation   of   coal   to   Saurashtra   and 

Kachh region 

753. SHRI GOPALSINH G. 
SOLANKI: Will the Minister of COAL be 
pleased to state: 

(a) the monthly requirement of coal in 
Saurashtra and Kachh region for domestic and 
industrial consumption district-wise as on 
date; 

(b) whether there is an acute scarcity of 
coal in this region during the. last three years; 

 

(c) whether Government propose to 
increase the allocation of coal to Saurashtra 
and Kachn region in the near future; 

(d) the actual allocation of coal to this 
region during the last twelve months with 
monthly details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRIMATI KANTI 
SINGH): (a) to (e) The requirements of coal 
are assessed industry/sector-wise for the whole 
country. They are not assessed state-wise/ 
district-wise/region-wise. 

No specific communication has been 
received from the State of Gujarat regarding 
acute scarcity of coal in Saurashtra and Kachh 
regions. 

However, as a result of a higher priority 
given for supply of coal to the power sector, 
and as a result of a sharp increase in the 
demand of coal from this sector, supplies of 
coal to the industrial consumers has been 
affected. The total supplies to consumers other 
than the power sector, including industrial and 
SSI units in Gujarat was 25.76 lakh tonnes 
(provisional) in 1995-96 as against 32.16 lakh 
tonnes (provisional) in 1994-95. The total 
despatch to the power sector in Gujarat has, 
however, increased to 125.84 lakh tonnes 
(provisional) as against the despatches of 
118.88 lakh tonnes (provisional) in 1994:95. 

Coal companies are endeavouring to meet 
the requirements of coal of all consumers in 
the country including that of consumers in 
Gujarat by increasing production of coal. In 
additional coal from a number of collieries is 
being offered under the Liberalised Sales 
Scheme under which scheme coal is supplied   
without   the   requirements   of 

 


